
BEFORE THE NATIONAL GREEN TRIBUNAL,

WESTERN ZONE BENCH, PUNE

oRIGTNAL APPLTCATION NO. 48 OF 2025 QVZ)

Ameet Singh ..Applicant

Versus

Pune Municipal

Corporation & Ols ..Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT

NO. I PTINE MIINICII'AL CORI'ORATI oN fl,MC).

Kishori Todmal-Shinde, Deputy Municipal

Corurnissiorrer of the PMC Respondent Corporatiotr ltavilrg

my olfice at Putre Municipal Corpolirtion Buil<lirrg

Shivajinagar Pune do hereby state on solernn affirmatiou as

under

(l) I arn wolking in the capacity of thc, Deprrt! Municipal

Cornmissioner in the Pune Municipal Corpurttion. I

am filing this present Additional Affidavit-in-Reply in

cotnpliimce of ordel dated 06 I 0 4 12026

(2) I say and subrnit that, vru'ious NCAP citics have

I

adopted vehicle-based dust suppression and water-
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sprinkling rneasures, including Delhi's anti-smog guns

and sprinklers, Ghaziabad's jefting machines and water

sprinkling, Indore's mechanized sweeping with so
*t
a\|
,.

'{

$

i
|,

recycled watcr use, and Patrvanoo's road-dust control

through paving and supporting infrastructure, under the

Compendium of Best Practices under National Clean

Air Progranrrne, 2025 r'olt.ase by Mitristry of

Environment Forest and Climate Change Hereto

marked and annexed as "Annexure Rl-I" is the copy

of Compendiurn of Best Praclices under National Clean

Air Progtamtre, 2025 release by Ministry of

Environment Forest and Clirnate Change (MoEF&CC)

Best ra cticc ad o tcd Short referencc tcxt
Delhi Fog cannon / anti-srnog

gun vehicles and w.ater

sprinkling

Delhi implenrenled targeted road-dust
contlol at major hotspots through
nrcchanized sweeping, la rge-sca le
watcr sprinkling using sp rinklers,
and deployment of anti-smog guns
for dust su ressron

o
a

lr

Cit

Ghaziabnd Ghaziabad Nagar Nigam implemented
integrated road-dust management,
including mechanizcd sweeping,
water sprinkling, and jetting
machines to suppress road dust.

Indore

Jetting / water-based dust
suppression with
mechanized cleaning

Mechanized road
sweeping with recycled
water use

Indore deployed mechanized road-
sweeping machines and coordinated
ruse of recyded water for dust control

" 
r ffi",iffibi&a"merci a I road s.

Parwanoo Road paving plus drainage f addn ffiirxrd{fi. fugitive road dust
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I

i-l

363



r8

.IqIE, !.;JlT.l ^

(3) I say and submit that, regulal water splinkling and

foggirrg are essential measures for efl-ective dust

control, particularly at co sh'uction, dernolition, debris-

handling, and load-dust-prone ar'eas. The CPCB-

circulated CSIR-NEERI document on dust lnanagement

highlights that dust emissions should be controlled at

soufce tluough lneasules such as sprinkling, dust

suppressants, covering of materia.l stockpiles, controllecl

transportation of debris, and use of rnist/fogging

systems during demolition activities. Adoption of

sprinkling and fogging helps suppress fugitive dus(.

reduce particulate matter dispersion, and ensure better

compliance with environmental safegualds. Hereto

malked and aunexed as "Anncxure Rl-ll" is the copy

of CPCB-cilculated CSIR-NEERI document

(4) I say and subrnit that, since ail pollution in Pune city is

increasing and the Air Quality Index (AQ I) level IS

and dust-suppression
suppoft

through paving, black-topping,
maintenance, drainage works,
dust-suppression-oriented
infrastructure improvernents.

load
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rising, the fi'equency and tirning ol spraying tlrr.ouglr
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fog cannon vehicles should be increased in order to

reduce the levels of PMl0 and PM2.5 in the air. To

redLrce the anlount oI dust on loads, regular spraying is

carried out through fog cannon machine vehicles. These

vehicles are also used at various developments sites of

Answering Respondent where conshuction work .is

ongoing, loads around CAAQMS stations, and other

essential areas.

Tt Iras been instmcted that. llow meters should be

installed in the gensets fitted in the fog cannon vehicles.

This will help determine thc exact quantity of diesel

berng used and prevent wastage of fuel. A maximum of

60 litres of diesel per day should be used at one time,

and if gas is required, 20 liues should be used at one

time. In one shift, approximately 30 litres of diesel and

80 litres of gas should be used in the fog caruron

vehicles.

It has also been directed that, fog cannon vehicles

should operate daily in nvo shifts. If two rounds are

carried out rn a day, the quantity of diesel and gas

refilling should be double the prescribed quantity. The
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diesel and gas r€filling centres should be located along

the planned routes assiglled to the fog ca ron vellicles

instructions have been given to determine refilling

centres for diesel and gas, for reducing the increasing air

pollution in the city. A revised schedule should be

prepared for the planned routes, newly revised road

routes, trips of fog caruron vehicles, diesel and gas

refilling locations

Refilling centres: Instead of keepiug diesel and gas

refilling centres at a single location, they should be

decentralised and rnade available at locations neal the

plamed loutes

Speed Alert: If the speed of a fog cannon vehicle

exceeds the prescribed lirnit, the app should have a

facility to show a pop-up alert. The idling tiure cunently

observed shoukl be reduced during early moming and

evening houls. In the app developed by Ashok Leyland,

the average speed of all lbg caruron vehicles should be

visible. Each fog carmon vehicle should complete

Eu-t o

spraying over a distance of 80 kilometres in l0 hours

t.

o
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per day. Hereto marked and arrnexed as "Annexure Rl-

IIl" is tlre copy oloperation of Fog Cannon Machines

(5) I say and submit that, currently there are currently 5

Fog Cannon opelational on the following loutes:-

Detarls of Iog cannon vehicle

Sr. Vehicle numbe/
no' i .. .-..

1. . MHl2Xt\tEt30

Routes

AgriclrliLrrc aollcqc / Universiiy -, .rrltr4lr !0llTM -.}
qir"'t ril.n . ' Iil itJ , :({.r.r ., lrd Worlcj r firl1a -t qla
aih:r (t,ir-.1r) .) ?\ildl i +rdl {iiTjir il'q , {hdl{sBr -r
rtll . RN,IC ta rrr'n , ,il1'..:.t\,, 1., .J",., {Pr.4c, ,
nr-tll.l , 'trii.fl itr

,rlih {rj;{ , arsi -, NDA, nia{r? ".r +i-ai-qrr! I
r.r:iF,nn r- , :rrfu FIA -r qrrfl r qd-.a tirlt r ard > ,:rro :

,i4, '-, Ournm,ns ailiijt ,, 4:r!..n , SNDP qiilr -r dr*6.( :,i"' iri,,.r ,;, .-.,us .= , 6r,rr r+rir..r
Jjritwr ir::l -, :;JRiLt ' {.t{<t4rr - ABC irt.6 , ]lf}.rrdr3r -r i
?_?r1{ 1 t.,:'-r't,l,r}d+,1<..arii',r!:r
,n_i.a ,,..,r . ;i{al* ,r1+ . r<*, rn*,._rz

2. iJ\,lH]?XM

N,1Ht2Xi!,18 r32

8131 r;Yiirr rrqa .r i;ro,.r .., +..li,s , ;fut nta; ; Wn" 
"lut 

-- -----

3

/+

5

l\4H12XN4a134

tr.tHt2XHaatlS
,,{rl.Jrtr {i.E - ri,inl g B :1,lrq€-r,r,ri'r :r.- _-_,:
a€i'i -, fi".rsr .'. .rlnrr nitE -' Airport -> aiara lra j aEffi j

n1a' ' 
.rr:l+ ,Ilirlt ?ic+ dir ih *' C&D ,ar. (6a.irrqr$) .', .a:ria , L):r,.rr, , rie,.ra-nA 

:

(6) I say ancl submit that, lnoreover, there is demand for the

Fog Cannon machine by Councilors and tesident of the

answeling fespondent

Ilereto marked and annexed as "Annexure Rl-lV" is

the copy of letters received by the answering

responde t

(7) I say and subrnit that, circular has been issued regarding

sensor-based monitodng at construction sites and the

guidelines to be followed for reducing air pollution
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dfr
The answering respondent has initiated a significant

plogram to effectively control dust at consh uction sites

Under this initiative, a sluctLrred flarnework has becn

developed to assess dust levels at construction sites

usittg a sensor-based rnonitoring system. ln this context,

answering respondert has conductecl a co-localron

study at llTM, Pune, to shortlist suitable rnakes and

models of sensol's. A Task Force Comn-rittee has been

constituted to establish a sensor'-based ail quality

monitoling systern and develop a cenh'alized dashboard

to conh'ol air pollution caused by dust at colrstruction

sites. Additionally, ansrveling respon<lerrt has

developed an intetral rnouitolirrg plit([oun (daslrboard)

to track dust levels atd guide builders accordilgly. As

palt of this initiative, it has been made rnarxlatory for

all corshuction plo.jects with an al'eo of 5,000 s(1, rn. or

rnole to ilstall sensor systelns a.long with LED

indicator displays. The I-ED indicatol system leflects

the intensity of dusf levels ;ntl hcl;rs 1y6-5111, ;;s,rsonncl

take necessaty coltrol rneasules. Answeling lesponclclt

T o

c)
o
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has also isstred a circular dated 1511212025, introducing
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a nlandatoty contlol checklist for all conshuction sites,

along with an action plan based on dust intensity levels.

At present, this systern has been installed at 316

constluction sites, out of which 313 sites have been

successfully integrated with the answering respondent

dashboard, across various consh.uction sites in the

arrsweling lespondent area, with 46 sensors in Zone l,

89 in Zone 2, 19 h Zone 3, 52 in Zone 4, and 10 in

Zone 5. Hereto marked and annexed as ,,Annexure Rl-

V Colly" is the copy of sensor.-based monitoring.
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Adv spoldelt No. I

VERIFICATION

I, Kishori Todmal-Shinde, Age: Adrrlt, Depuly Murricipal Cornrnissioner,

uthorized signatory for PMC do hereby state on solelrn affirnration tlrat what is

stated forgoing Para's is trxe and collecl to my own knowledge and belief

Solemnly affirmed at Pnne

This 28tr'day of Aplit, 2026
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Translated Copy 

1 | Page 

Page 1 

Annexure R1-III 

Environment Department, 

Pune Municipal Corporation. 

Outward No: 1046 

Date: 23/02/2024 

To, 

Hon. Deputy Commissioner, 

Motor Vehicle Department, 

Pune Municipal Corporation. 

To them... 

Subject:- Regarding taking action in pursuance of the minutes of the meeting regarding Fog Canon Vehicles. 

Reference:- Meeting held on 30/12/2025 in the office of the Hon. Additional Municipal Commissioner (E), Pune 

Municipal Corporation. 

Hon. Sir, 

As it was observed that the Air Quality Index (AQI) level in Pune city had increased during the months of November-

December, a meeting was held in this regard in the chamber of the Hon. Additional Municipal Commissioner (E), 

Pune Municipal Corporation on 30/12/2025. In the said meeting, various instructions and orders were given by the 

Hon. Additional Municipal Commissioner (E). 

Therefore, the minutes of the said meeting have been prepared and are being sent herewith for your information 

and further action. 

For your kind information, 

(Kishori Jodmal-Shinde) 

Deputy Commissioner, Environment Department 
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Translated Copy 

2 | Page 

Pune Municipal Corporation 

Submitted with respect... 

Enclosure:- Minutes of the meeting 

Page 2 

Minutes of Meeting  

Subject of the meeting: Discussion regarding fog cannon vehicles to reduce air pollution (AQI) in Pune city. 

Date of the meeting:- 30/12/2025        Day - Tuesday 

Time:- 1:00 PM to 2:00 PM 

Venue:- Office of Hon. Additional Municipal Commissioner (E), Pune Municipal Corporation. 

Dignitaries Present:- (List of attendees is attached in Appendix 1) 

1. Hon. Additional Municipal Commissioner (E)  

2. Hon. Deputy Commissioner (Environment Department)  

3. Hon. Environment Officer (Environment Department)  

4. Executive Engineer (Motor Vehicle Department)  

5. Junior Engineer (Motor Vehicle Department)  

6. Pollution Control Officer and Educational Officer (Environment Department)  

7. Vendor/Contractor - High Tech Pvt Ltd. fog cannon vehicles  

8. CPCB Consultant  

The meeting was initiated by the Deputy Commissioner, Environment Department, Pune Municipal 

Corporation, with his introductory guidance. The objective of this meeting was to discuss the 5 fog cannon 

vehicles purchased under the 15th Finance Commission to reduce air pollution.  
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Translated Copy 

3 | Page 

Point of 

Discussion 
Action to be taken 

1. Fogging 

vehicles 

• Due to the increasing air pollution in Pune city and the rise in the Air Quality Index (AQI) level, 

instructions have been given by the Hon. Additional Municipal Commissioner (E) to increase the 

frequency and timing of spraying by fog cannon vehicles to reduce the amount of PM 10 and 

PM 2.5 in the air.  

• To reduce the amount of dust on the roads, regular spraying should be done by mother fog 

cannon machine vehicles. Also, these vehicles should be used at various departments of the 

Pune Municipal Corporation, excavation works of departments, public places where 

construction work is ongoing, roads around CAAQMS, and essential premises.  

• A thermometer meter should be installed in the generator of the fog cannon vehicles, which 

will help in understanding the exact amount of diesel being used and will avoid wastage of fuel.  

• The average speed of all fog cannon vehicles in the app provided by Ashok Leyland should be 

checked.  

• An 80-kilometer distance should be completely covered by spraying through one fog cannon 

vehicle in 10 hours per day.  

Page 3 

• 60 liters of diesel should be used per day at one time. Also, 40 liters of gas should be used at one time.  

• Approximately 30 liters of diesel and 40 liters of gas should be used in fog cannon vehicles in one shift.  

• As per the order given by the Hon. Additional Municipal Commissioner (E), Pune Municipal Corporation, the 

work of fog cannon vehicles should be done in 2 shifts daily, and if there are two rounds in a day, the diesel 

and gas refilling quantity should be filled double the given quantity.  

• The diesel and gas refilling centers should be on the planned route given to the fog cannon vehicles.  

• Through the Hon. Additional Municipal Commissioner (E), instructions have been given to determine the 

routes, new improved routes, rounds of fog cannon vehicles, diesel and gas refilling locations, as well as the 

water refilling center at the nearby STP for refilling water, to reduce the increasing air pollution in the city, 

and to prepare an improved timetable for those vehicles.  

• Refilling Center: - Instead of keeping the diesel and gas refilling center at one place, it should be 

decentralized and made available at a nearby location on the planned route.  

• Speed Alert: - If the speed of the fog cannon vehicle exceeds the limit, there should be a facility in the app 

for a pop-up (alert) to appear.  

• The Idling Time currently observed should be reduced in the morning and evening.  
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Translated Copy 

4 | Page 

(Kishori Gadman-Shinde) 

Deputy Commissioner, Environment Department, 

Pune Municipal Corporation 
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rfafra HfAT HTYGT 

I. sh. : 

arfaf HzIferaT T4R (FZ) rata, 

GREarft h. : oR0-244o6? 
E-mail : addmce @ punecorporation.org 

fis : ls12202s 

0 gift4 Te0atsft (ITM), YrqTT, yo rr Hg-TT TrT (Co-location Study) VATH 

Jo404A (Infrastructure Projects), aigaTHTT fsaruft ft.y. (PM)R.4 Tfor fiy4 (PM) Ro 

ftaat zifav�rarst uMtst fser (LED Signal ) Ureft qufgurT YIAT, UTHs a0GTHUT 
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ANNEXURE R1-V
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Annexure R2-ll

Circutar regarding instatl,ation of air quatity inspection system at construction
project sites

ln many cities of the state, air pottution due to PM 2.5 and PM 10 partictes is increasing,
so the state government has issued guidetines. As per the directions issued by the
Maharashtra Potlution Contro[ Board under Section 5 of the Environment (Protection)

Act, 1986 dated 2/1112023, it is necessary to set up a system for sensor-based air
quatity monitoring at construction sites. According to the report of ARAI (ARAI, 2022),

the construction sector is a major contributor to dust emissions. The levet of PM 10

partictes in it is about 230/0. Accordingty, it is essential to control dust at construction
sites.

ln view of the above, the Pune Municipal Corporation had invited the air quatity sensor

manufacturers to conduct a co-tocation study at the lndian lnstitute of TropicaI

Meteorotogy (llTM), Pashan, Pune. The required technicaI specifications for the devices

are given in Annexure-A and the list of sensor makes and modets shorttisted through the

co-location study of llTM is given in Annexure-V.

Under this circutar, the Pune Municipal. Corporation has directed that in at[ private and

pubtic residential and commerciat construction projects with a buitt-up area of 5000

square meters and above as wetl as in att infrastructure projects within the [imits of the

Pune MunicipaI Corporation, a sensor-based air quatity monitoring system shoutd be

instatted to measure PM 2.5 and PM 10 at the construction site. Atso, an LED indicator

system shoul.d be instatted to indicate the intensity of dust pottution, so that the workers

at the construction site can understand the air quatity condition there and take

immediate measures accordingty to reduce pottution.

The sensors to be instatted at construction sites in Pune city shatt be as per the

technicat specifications given in Annexure A. lt is mandatory to setect the sensor

manufacturers from the make and model. Listed in Annexure V and the revised List of

sensor manufacturers shat[ be pubLished on the website of Pune Municipal, Corporation

from time to time. Actual air quatity information avaitabte from the sensors instatted at

construction sites shatl be compited on a centratized air quality website for the

monitori ng of Pu ne M u nici pat Corporation ad mi nistration.
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A[[ construction professionats are required to strictty fottow the air pottution control

measures as perAnnexure C. ln addition, action guidetines shoul.d be fottowed as per

the dust intensity [eve[ indicated bythe LED indicator system.

Atl. existing and new construction projects (area 5000 sq m and above) shatt instatl Air

Quatity Monitoring System and LED lndicator (SIGRAL) at the construction site within 15

days from the date of pubtication of this circutar. ln case of new construction projects,

the period of 15 days shatt be deemed to be from the date of commencement of any

actuaI work at the construction site.

Ptease note that faiture to compty with the instructions given as per this circutar witl

resutt in show cause notice/stop work order and other appticabte penaI action.

Atong with :-

Annexure-A: Required technicat specifications of air quatity monitoring systems to be

instatted at construction sites.

Appendix-V: List of sensor makes and modets shorttisted by llTM's co-tocation study.

Appendix-A:- Air pottution control measures and action guidel,ines for construction
professionats according to dust intensity levets.

Additionat Municipal. Commissioner (E) Pune Municipat Corporation

22
496


	Page 1
	Page 2
	Page 3
	Page 4
	Page 5
	Page 6
	Page 7
	Page 8
	Page 9
	Page 10
	Page 11
	Page 12
	Page 13
	Page 14
	Page 15
	Page 16
	Page 17
	Page 18
	Page 19
	Page 20
	Page 21
	Page 22
	Page 23
	Page 24
	Page 25
	Page 26
	Page 27
	Page 28
	Page 29
	Page 30
	Page 31
	Page 32
	Page 33
	Page 34
	Page 35
	Page 36
	Page 37
	Page 38
	Page 39
	Page 40
	Page 41
	Page 42
	Page 43
	Page 44
	Page 45
	Page 46
	Page 47
	Page 48
	Page 49
	Page 50
	Page 51
	Page 52
	Page 53
	Page 54
	Page 55
	Page 56
	Page 57
	Page 58
	Page 59
	Page 60
	Page 61
	Page 62
	Page 63
	Page 64
	Page 65
	Page 66
	Page 67
	Page 68
	Page 69
	Page 70
	Page 71
	Page 72
	Page 73
	Page 74
	Page 75
	Page 76
	Page 77
	Page 78
	Page 79
	Page 80
	Page 81
	Page 82
	Page 83
	Page 84
	Page 85
	Page 86
	Page 87
	Page 88
	Page 89
	Page 90
	Page 91
	Page 92
	Page 93
	Page 94
	Page 95
	Page 96
	Page 97
	Page 98
	Page 99
	Page 100
	Page 101
	Page 102
	Page 103
	Page 104

